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No. 11/ 13/2o23-cD-I
Ciovernment of lndia

Ministry qf Womea and Child Development
Shastri Bhawao, I{ew Delhi - 11OOO1

Dated: 14tt December, 2O23

To
f"io"ip^t Secretaries/ Secretaries ia-charge dealiag with Arga'lwafi !erv111s 

ln

the States/UTs of Maharasbtra, Madhy-a Prallesh' Andhra Pradesh'. odistra'

Jharkhaa{, chhattisgarh, 
-i.fp"t", 

ouj111t, Bajasthao' Telangaaa' {Iest Bengal'

Karastaka, Uttarakhaid, nfiiip"t,'tttll Nadu, Kerala' Bihar' Uttar Pradesh' A &

N lslands'

Subject: Modifications of guidelines uader the Aagaawadi Services for sanction

arrd construction of Aaganwadi Ceqtres ia coavergence sith Pradhan Mantri

Janjati Adivasi Nyaya Maba Abhiyaau {P![-JANMAN] reg'

This is regarcling the morlitication of guidelines under the Anganu'arli Sen'iccs

lbr sanction an(l construciion ol Anganrvadi Centres in convergence rl'ith Pra<lharr

!\4antri ,)aniati Arlir. asi Nvirr.a l'rl:tha Al.rhiYaan {PM-JANMAN)'

). 1\s pcr Calllnct ap1;ro"al, a toral of2500 Anganwadi Centres arc-proposecl 
,to 

be

san( lione(l an(l constrLrctecl in FY 2023-21, 2024 -25 and 2025-26 (a Rs l 2 lai<h pet

AWC for ri,hich the entire fun<1 is proposed to be bome by MoWCD'

fh( li)ll,,wing guitlcltttts l)a\( l)('(:n modihed uncler rfle Anganrvarli Sct.rttr'-s lr'rr

sancl.ion an(l constnlclron oi l\trganwadi Centres in convergence w:th Pradhan Manl rI

.lan jtrti Adir,asi Nyaya Maha Al)hivaan (PM-JANMAN):

irl Cost ol- Rs. l2 lakh per ^','/C arrd Change in existing funding Piittcrlr \\ilir (]rlir('

( os! lo l){' irornr' [or an A\^,r.' lrr MOWCD: The one-time co'st ol: construt.tioit t';i trIrr

AWC urrrler rhe PVI'(] sci.rerr-,' \.ill be undertaken 10o'!/i, b1' cetltral (ior'{ (Mt>W('l)r'

i lorqcve t

siat( -

rcr r-rrlirtg txl'rltr<liir-rtr- r''ill be borne on cosl sharing basis bciiicen tcnl:t' ;llrtl

Ijol liu rzri lirban l)rotects
+oo-8oo l Awc '

8oo 1600 2 AWCs

I 000-2{00 3 AWCs
' Iirercirllr't- iu tnrrlril:i,':. r,l ll00 1 AWC

l: -ur IrijtrrI / !ii-r,tl-.!!rtfl)!:!Sif l r;ll', iind othqr dimcult Areas/ P-roiects

.100 800

(ii) Change in population nornls to 1OO: As per MWCD scheme guidelines' the <'urrcni

populat.rott n(l: ms ?tre as lrclor' :

Ansar t \\' :r !!jli(:!]L( s:

'Tjr-ffi
. ffi". jlji?i aura
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ag
I lowever, tbr the PM-JANMAN scheme, population norms have been reia-xetl to al)Prox

IOO persons in a habitation lbr opening an Anganwadi Centre.
t-

(iii) Provrsion o{ Anganwddi Services in multi-purpoSe centel's:'lhe modificarions in the

gr.ridelin..s lbr 1:ror"ision o[ Anganwadi Services has been agreed to subje('l to rlon-

irr.ailabilitr r-rf Anganu.adi Centre (AWC) in a panicular area. lt is proposeil lhal the

AWC in srrch cases be housert in multipurpose centres for. delivery of nutl'ilion an(l

cr,r'lr t hrltllrot.rrl care and education services.

{i\,} Furrher. rill the constru('rion of buildings tor AWCs in PM Jan Man areas is nr:t

<ompletc<l, Stirtes/UTs are requested to operationalize these AWCS as per eisting cost

sharing ratio in rented buildings:

3. 'lhis issues with the ap1;rova1 of competent aLthoritv.

Yours lail h lu llr ,

ffi . .' _.:^-_..-r_rr.

' . (Jaaaki Viswauatban)
' Under Secretan' to the Governmt'tlt ol-lnrlra


